
NATION COMPANY LAW TRIBUNAL
MUMBAI BE CH, MUMBAI

CORAM:

C.P. No. 1342l(MAH)/2017

Present: SHRI M.K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH
OF THE NATIONAL COMpAtIy LAW TRIBUNAL 09.1 1.20 17

NAME OF THD PARTIES: Sadguru Intemationat
V/s

yagnam pulverizer private Limited

SECTION OF THE COMPANIES ACT ; I & Bp Code. 2Ot6

S. No NAME D IGNATION SIGNATURE

1.

2.

ORDER

C.P, No. 1342/I&BC/ CLT/uB/MAH/2017
None present.

e adjourned to 01,12.20U.

sdl- sd/-
Bhaskarf, Pantula Mohan
Member (Judiciat)
09.Ll.20L7
ah

M.K.
Member (Judicial)


